133 Written Answers

Sports persons Recommended for Atlanta
Games

2004. SHRI JAYANT KUMAR
MALHOUTRA: Will the Minister of
HUMAN RESOURCE DEVELOP-
MENT be pleased to refer to reply to
Starred Question No. 42 given in the
Rajya Sabha on the 12th July, 1996 and
state:

(a) the yardsticks applied for giving
clearance to sports persons for participa
tion in the Olympic games;

(b) the reasons for not approving other
qualified spurts persons;

(c) whether Government have sent an
official delegation to Atlanta; and

(d) if so, the justification of spending a
huge amount on the official delegation
while denying this opportunity to a small
contingent of leading athletes who have
made so much preparation for the
games?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN
THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
MUHI RAM SAIKIA): (a) and (b) The
proposal of the Indian Olympic Association
was considered by the Government and the
following yardsticks were adopted for
giving clearance to the athletes/teams for
participation in the Olympic games:

(i) whether the athletes/teams have
qualified for the Olympic games on
the basis of their international
performance in recognised tour-
naments, and on the basis of the
qualifying standards laid down for
participation;

(ii) creditable performance during

the last Asian Games;

(iii) creditable performance at. recent
International level tournaments; and

(iv) whether current standards of
the athletes, sports persons and
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teams indicate high perform-
ance standards and promise.

While selecting Indian contingent due
regard was paid to the importance of our
contingent acquitting itself creditabily at the
international level. Sportspersons who could
not meet these standards, were, therefore
not cleared by Government.

(©) Yes, Sir.

(d) The official delegation to Atlanta
Olympics has been sent with a view to
studying the situation in Atlanta Olympics
and to draw lessons which could be of use
for improving the standards of sports in
India.
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